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grfee ¥ THfAT
PUBLISHED BY AUTHORITY

. 2793] 7% Faeeht, SIHAT, S 8, 2026/54T5 18, 1948
No. 2793] NEW DELHI, MONDAY, JUNE 8, 2026/JYAISTHA 18, 1948
Yorforaw ST s 9 w= e
7% feet, 5 5, 2026

FT.3MT. 2887(37).— Fral T ALAHTL &l ATRIGd H g ATAITF T Id gIdT g 1o Foar da1/ I Tagd &
T Padra#40 To Padra#104 via. Padra#49 (8” Crude Oil/Gas Pipeline), Padra#49 To Padra GGS
(8” Crude Oil/Gas Pipeline) 3=a TUE 49¥a 19 HIIIH [THee, g1 UF TIEIATEA (6 AT+ A1,

S e AT Tl VT qr2aere fSeme & T & o 7g sraeas godfiq grar g & vt g &
ST 26 § UG AgHT § AT0id g, s St ITeaaTe [Fa@rs ST &1 619 8, START % FTTAFRTT FT 3T
ERISIEF

AT A, FedT T TLHTE, TSI ST GRS qreaelre (I & ST % AT 1 et srferfaam,
1962 (1962 FT 50) T &M 3 T ITLTIT (1) FTT T&T TRAT FHT TN Fd g, SH T H ITART o ATAHTT
FT TS LA F AT AT T T FAT ¢

FTE =fF, T3 AT | g Gy § Rasg 2, 37 ardre & et =1 sfeg==r & 1<% 9ra
& TS AT TIAFT T ST Fl ITAsg FT &F AT g, 21 &7 % fiaqw g F = ez Fare
ST o ToTT SEH START o ST o TSI o q¥aeel H TEH TR, A5 TUS T T8 HIALT [T,
FH IRETT, TrEe FETRT, 97T - 388630 ([STTd) &l forfad &9 # et 9o Jeh

4072 G1/2026 )
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LA
S : a=iT T O
| T St R
HHTD | dTLHT T ATH —
T TR o
M 1 @ (3) (4) ® [6©] @)
Padra#40 to Padra#104 via. Padra#49 (8” Crude Oil/Gas Pipeline)

1 qrear | T 558 00 07 97
557 00 02 07
349 00 07 12

a9 7. 349 ¥ 350 F = H ALHNI-AERAE U
( 1260) 00 | 05| 98
350 00 07 85
359 00 09 08
435 00 03 59
433 00 06 75
431 00 04 03
1332 00 06 87
432 00 00 85
366 00 20 38
378 00 12 55
374 00 12 21
376 00 04 29
375 00 01 03
382 00 19 93
383 00 09 65

a9 . 383 3T 191 F &9 § GLHRHI-ATHALE U
(1319) 00 01 53
191 00 21 84
a9 . 191 3T 218 F &= § ALH-THET (1323) 00 02 16
218 00 06 17
219 00 01 29
221 00 01 27
220 00 01 76
222 00 25 28




[T 1l—=ve 3(ii)]

HILT =T TSI AT

RLESUN I 282 00 | 11| 64
281 00 | 12| 15
301 00 | 13| 65
302 00 | 18| 78
1298 00 | 01| 82
323 00 | 17| 55
320 00 | 00| 40
1331 00 | 01| 39
319 00 | 04| 10
312 00 | 10| 18
1303 00 | 01| 37
70 00 | 01| 97
71 00 | 15| 14
89 00 | 08| 44
90 00 | 17| 35
88 00 | 00| 40
87 00 | 01 13
91 00 | 17| 48
9 7. 91 3T 114 F §I9 § qurnl-udde e
. 00 | 01| 21
114 00 | 05| 48
117 00 |12 ]| 76
116 00 | 13| 20
115 00 | 08| 08
110 00 | 00| 59
a9 . 110 3T 120 & i & TRl TER
( 1300) 00 | 00| 84
120 00 | 09| o08
131 00 | 04| 22
121 00 | 14| 21
1301 00 |[12]| 13
129 00 | 06| 78
130 00 | 02| 52
2 | 9RO | WEEE 324 00 | 02| 73
905 00 | 07| 68
325 00 | 00| 40
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qreir | Hegds 260 00 00 40
263 00 06 94
261 00 10 16
264 00 09 59
265 00 04 17
266 00 02 65
267 00 04 66
268 00 00 40
245 00 00 65
243 00 08 80
9 7. 243 31T 244 % = H LA -TFRACE UL
85 00 | 00| 81
244 00 09 85
240 00 | 04| 18
239 00 05 27
238 00 09 23
IEEUMCE CR TS : O
. mﬂ:rm T 111:;1 a4 SERT
A | TR | [ e
(1) (2) (3) (4) ®) | 6 (")
Padra#49 TO Padra GGS (8"Crude Oil/Gas Pipeline)
1 qreT Hgds 238 00 04 22
237 00 09 96
879 00 01 26
217 00 22 00
218 00 10 51
219 00 11 14
q9 7. 219 3w T A= H
(H{quﬁ-a+%n::§iﬁ€) 00 02 40
) e - 9 |, g 992 oY 501 F A= & w0 | oo 40
(ATHT-3ERTACE US)
501 00 17 67
500 00 | 08 60
502 00 | 09 56




[T 1l—=ve 3(ii)]

HILT =T TSI AT

RIER SHTHT 499 00 | 07 21
498 00 | 14 64
497 00 | 09 50
495 00 | 14 79
484 00 | 13 65
485 00 | 01 87
1803 00 | 09 61
1807 00 | 02 28
486 00 | 00 40
1770 00 | 00 82
490 00 | 17 81
390 00 | 09 66
391 00 | 07 04
394 00 | 06 42
393 00 | 08 08
380 00 | 05 92
378 00 | 10 15
1808 00 | 02 43
377 00 | 07 90

a9 . 377 3T 595 F = § ALEHI- 0 | 03 54
AEETAST U= (1741)
595 00 | 10 37
597 00 | 06 45
598 00 | 04 08
596 00 | 00 40
600 00 | 14 81
601 00 | 04 81
602 00 | 04 80
603 00 | 04 71
604 00 | 05 47
613 00 | 16 35
623 00 | 00 40
617 00 | 01 32
615 00 | 11 84
1801 00 | 01 37
614 00 | 01 43
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THTET Td 7. 614 =T 750 F &= H- s AL AT
00 | 01 86

T (1757)
750 00 | 15 20
754 00 | 12 26
748 00 | 00 40
749 00 | 05 94
755 00 | 03 69
756 00 | 01 99
F 7.756 T 747 F &= § GHh- 0 | o 78
FEHRTACE T (1775)
747 00 | 10 53
740 00 | 22 53
970 00 | 01 73
971 00 | 13 07
972 00 | 36 70

T4 . 972 3fiT 1053 F &= H-

00 | 01 48
ATHLHT = (1742)

1053 00 30 60
1080 00 08 31
1079 00 05 40
1078 00 14 01
1077 00 20 23
1075 00 02 20
1074 00 07 47
1073 00 04 07

T4 7.1073 T 1316 F A= -

00 | 02 26
ATHLHT T= (1736)

1316 00 05 81
1318 00 01 46
1304 00 06 34
1303 00 00 40
1305 00 08 51
1298 00 05 22
1307 00 04 40
1777 00 02 14

1297 00 09 20
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HILT T TSIA . AHTYTL

RIEA] SHTET 1289 00 | 10 30
1292 00 | 00 42
1291 00 | 10 99
1272 00 | 01 24
1271 00 | 09 24
1264 00 | 12 12
1270 00 | 00 57
1262 00 | 00 78

T 7.1262 3T 1752 F =9 | (TR -
e ) 00 | 02 35
1752 - ALHTL- TH.ZH-6 00 | 00 58
1746 - TCRT- TH.ZH-6 00 | 00 98
1499 00 | 09 72
1502 00 | 00 40
3 RIES o 212 00 | 06 53
205 00 | 27 43
204 00 | 08 40
217 00 | 00 40
218 00 | 08 60
220 00 | 08 22
219 00 | 03 85

T4 7. 219 sfw Tt FA= A

(H(%I{\I-ﬁi-%:lfﬁ@) 00 1 00 %

4 RIER RIE) a9 o, T 99gE A€ 870/1 F A=A H
(=) (- s 2r%) 00 | 00 49
870/1 00 | 05 64
871 00 | 05 11
868 00 | 09 56
874 00 | 39 38

Td 7. 874 3f¥ 888 F &= | (ALHII-
e ) 00 | 01 02
888 00 | 22 47
887 00 | 24 33
925 00 | 21 43
924 00 | 06 81
922/1 00 | 06 84
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A ?;;) 921 00 | 10 | 83
920 00 | 08 | 93
927 00 | 01 96

T 7.927577938/2 ¥ A= & (FFT-
00 | 06 | 31

HTZATL FATe)

938/2 00 | 08 | 36
938/1 00 | 09 | 56
936/1 00 | 00 | 40
937 00 | 15 | 74
936/2 00 | 07 | 22
953 00 | 14 | 56

[®T. . TuaFITUe-13011(26)/31/2025-50F i ua-ussit (3-53627)]
THITH FOT, SET qi=a

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 5th June, 2026

S.0O. 2887(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
for the transportation of Crude Oil / Gas from Padra#40 to Padra#104 via. Padra #49 (8” Crude Oil/Gas Pipeline),
Padra#49 to Padra GGS (8” Crude Oil/Gas Pipeline) should be laid by Oil and Natural Gas
Corporation Ltd.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is
necessary to acquire the Right of User in the land under which the said pipeline is proposed to be laid and which is
described in the Schedule annexed to this notification;

Now, therefore, in exercise of the powers conferred by Sub-section (1) of the Section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the date on
which the copies of the Gazette of India containing this notification are made available to the general public, object in
writing to the acquisition of the right of user therein for laying of the pipeline under the land to Competent Authority,
Oil and Natural Gas Corporation Ltd., (Cambay Asset), Post. Kansari, Khambhat - 388630 (Gujarat).
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HILT =T TSI AT

SCHEDULE
District : Vadodara State : Gujarat
SI.No. Name of the Name of the survey No. Area
Taluka Village Hect | Are | Sg.Mt.
@) 2 @) 4 ®) (6) 0]
Padra#40 TO Padra#104 via. Padra#49 (8" Crude Oil/Gas Pipeline)
1 Padra Ranu 558 00 07 97
557 00 02 07
349 00 07 12
In Bet. Suy. No. 349 & 350 - G/L -
Asphalted Road (1290) 0 | 05 ) 98
350 00 07 85
359 00 09 08
435 00 03 59
433 00 06 75
431 00 04 03
1332 00 06 87
432 00 00 85
366 00 20 38
378 00 12 55
374 00 12 21
376 00 04 29
375 00 01 03
382 00 19 93
383 00 09 65
In Bet. Suy. No. 383 & 191 - G/L-
Asphalted Road (1319) 00 01 53
191 00 21 84
In Bet. Suy. N0.191 & 218 - G/L- Cart-
Track (1323) 0 | 02 ] 16
218 00 06 17
219 00 01 29
221 00 01 27
220 00 01 76
222 00 25 28
282 00 11 64
281 00 12 15
301 00 13 65
302 00 18 78
1298 00 01 82
323 00 17 55
320 00 00 40
1331 00 01 39
319 00 04 10
312 00 10 18
1303 00 01 37
70 00 01 97
71 00 15 14
89 00 08 44
90 00 17 35
88 00 00 40
87 00 01 13
91 00 17 48
In Bet. Suy. No. 91 & 114 - G/L-
Metalled Road (1299) 0 | 01 | 21
114 00 05 48
117 00 12 76
116 00 13 20
115 00 08 08
110 00 00 59
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In Bet. Suy. No. 110 & 120 - G/L- Cart

Padra Ranu Track (1300) 00 00 84
120 00 09 08
131 00 04 22
121 00 14 21
1301 00 12 13
129 00 06 78
130 00 02 52
2 Padra Mahuvad 324 00 02 73
905 00 07 68
325 00 00 40
260 00 00 40
263 00 06 94
261 00 10 16
264 00 09 59
265 00 04 17
266 00 02 65
267 00 04 66
268 00 00 40
245 00 00 65
243 00 08 80
In Bet. Suy. No. 243 & 244 - G/L-
Asphalted Road ( 885) 00 00 81
244 00 09 85
240 00 04 18
239 00 05 27
238 00 09 23
Padra#49 TO Padra GGS (8" Crude Oil/Gas Pipeline)
District : Vadodara State : Gujarat
Name of the Name of the Area
SI.No. Taluka Village Survey No. Hect | Are | Sq.Mt.
1) @ (©) 4 ©) (6) @)
1 Padra Mahuvad 238 00 04 22
237 00 09 96
879 00 01 26
217 00 22 00
218 00 10 51
219 00 11 14
In Suy No. 219 & V.B. (G/L -
Asphalted Road) 00 | 02 | 46
2 Padra Dabhasa x]spiztltsgg.oa%) Suy No.501 (G/L -1 02 40
501 00 17 67
500 00 08 60
502 00 09 56
499 00 07 21
498 00 14 64
497 00 09 50
495 00 14 79
484 00 13 65
485 00 01 87
1803 00 09 61
1807 00 02 28
486 00 00 40
1770 00 00 82
490 00 17 81
390 00 09 66
391 00 07 04
394 00 06 42
393 00 08 08
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11

Padra Dabhasa 380 00 05 92
378 00 10 15
1808 00 02 43
377 00 07 90
In Bet. Suy. No.377 & 595 - G/L-
Asphalted Road (1741) 00 | 03 | 64
595 00 10 37
597 00 06 45
598 00 04 08
596 00 00 40
600 00 14 81
601 00 04 81
602 00 04 80
603 00 04 71
604 00 05 47
613 00 16 35
623 00 00 40
617 00 01 32
615 00 11 84
1801 00 01 37
614 00 01 43
In Bet. Suy. No. 614 & 750 - RCC
Road (1757) 0 | o1 | 8
750 00 15 20
754 00 12 26
748 00 00 40
749 00 05 94
755 00 03 69
756 00 01 99
In Bet. Suy. No. 756 & 747 - G/L-
Asphalted Road (1775) 00 01 8
747 00 10 53
740 00 22 53
970 00 01 73
971 00 13 07
972 00 36 70
In Bet. Suy. No. 972 & 1053 - G/L -
R C C Road (1742) 00 01 48
1053 00 30 60
1080 00 08 31
1079 00 05 40
1078 00 14 01
1077 00 20 23
1075 00 02 20
1074 00 07 47
1073 00 04 07
In Bet. Suy. No. 1073 & 1316 - RCC
Road (1736) 0 | 02 ) 26
1316 00 05 81
1318 00 01 46
1304 00 06 34
1303 00 00 40
1305 00 08 51
1298 00 05 22
1307 00 04 40
1777 00 02 14
1297 00 09 20
1289 00 10 30
1292 00 00 42
1291 00 10 99
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Padra Dabhasa 1272 00 01 24
1271 00 09 24
1264 00 12 12
1270 00 00 57
1262 00 00 78
In_Bet. Suy. No. 1262 & 1752 (G/L - 00 02 35
Minor Canal)
1752 -G/LSH-6 00 00 58
1746 - G/LSH -6 00 00 98
1499 00 09 72
1502 00 00 40
Padra Luna 212 00 06 53
205 00 27 43
204 00 08 40
217 00 00 40
218 00 08 60
220 00 08 22
219 00 03 85

In Bet. Suy. No. 219 & V.B. (G/L -

Asphalted Road) 00 00 66

In Bet. V.B. & Suy. No. 870/1 (G/L -

Padra Padra (Kasba) Asphalted Road) 00 00 49
870/1 00 05 64
871 00 05 11
868 00 09 56
874 00 39 38
In Bet. Suy. No. 874 & 888 (G/L -
Asphalted Road) 00 01 02
888 00 22 47
887 00 24 33
925 00 21 43
924 00 06 81
922/1 00 06 84
921 00 10 83
920 00 08 93
927 00 01 96
In_Bet. Suy. No. 927 & 938/2 (G/L - 00 06 31
Minor Canal)
938/2 00 08 36
938/1 00 09 56
936/1 00 00 40
937 00 15 74
936/2 00 07 22
953 00 14 56

[F. No. Expl-13011(26)/31/2025-EXPL-PNG (E-53627)]
REGHURAM KRISHNA, Under Secy.
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